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OPEN COURT

CENTRAL ACMINISTRATIVE TRIBUNAL

ALLAHABAD BENCH: ALLAHABAD- .
ORIGINAL APPLICATION NO. 386 Of 1993

MON[lAY, Tf-lIS THE 9TH DAY OF [(CEMBER, 2002

HON. MR. JUSTICE R.R.K.TRIVEDI, VICE CHAIRMAN

HON. MR. GOVINDAN. S. lAMPI, MEMBER-A _

Bharosi Lal
a/a ~7 years
s/o Shr i Baldeo,
r/o Village, Niwali Bansa
post Niuali Bansa
DSst r ict, Hamirpur --- ---- ----- ---Applicant

(By Advocate:-Shri R.K.Gupta)

Versus

1. Union of India through Post ~aster
General, Kanpur.

2. Superintendent of Post Office,
Banda Div is ion,

Banda.

3. Shiva Charan ll.Jwedi,
s/o Shri Vishwanath

Village and post,
Niwali Bansa,
~istrict:- Hamirpur. .----- ----Respondents-

(By Advocate:- Shri R.C.Joshi)

ORO £ R

HON. MR. JUSTICE R.R.K.TRIVEDI,_~ICE CHAIRMAN

BY this O.A under section 19 of Administrative

Tribunals Act, 1985, applicant has challenged the

appointment of respondents No.3 As EDBPM at village

Niwali Bansa in district, Hamirpur. The respondents

by letter dated 11-5":1992 requested Employment t:

Of f icer, Hamirpur to for war d:- f-~w sui tabl e na mas for

appointment as E DBPM in the aforeasid Post Office.

The four names were sponsored including that at
app~icant and respondents No.3. Respondents prepared

a chart for selection of the suitable candidates in which
~

the merit was to be assfsse10'l; the basis of the marks
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secured in High School Examination. Respondents No.3

secured 44.2% marks in High School,whereas applicant

Sharosi L~ls"e~red only 41.2 % marks. As the respondent

NO. 3 secur~ higher percentage of marks, he was selected

and appointed. Respondent No.3 also fulfilled the conditions

that he had a Pakka room in a village for housing the

Post Office. It has been stated in the counter that

another candidate Sudarshan had secured more marks

than respondent No. 3,but he did not have room required

for housing the Post Office, hence he was not selected.

Mor eover, Su dins ha n has no t challenge d the approintme nt

of Respondents No.4. In the circumstances, we do not

r~d any 'illegality in the appointment of r e ep onoe nts No.3 •
.;- is "')-

The application ha 0 merit andJaccordingly dismissed.

mhere shall be no 0

Madhu/

Q -1
Vice Chairman


